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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 267/2023
In the matter of:
Ashok Kumar Gupta & Ors, ...Applicant
Versus

Ministry of Housing and Urban Affair & Anr. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
06.04.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this matter was taken up by this Hon'ble Tribunal on 06.04.2023 and
was pleased to constitute a Joint Committee comprising of representatives
of MCD, Delhi Development Authority (DDA) and Delhi Pollution Control
Committee (DPCC) and pleased to direct the joint Committee to undertake
visits to the site, look into the grievances of the Illegal parking at DDA
Building, Plot No. 4, Laxmi Nagar District Centre, Delhi-110092 and verify

the factual position and suggest appropriate remedial action.

. That copy of the order passed by This Hon'ble Tribunal in this matter was
received in the office of DPCC on 25.04.2023.

. That, in compliance of the order passed by this Honble Tribunal, a joint
inspection of the site was carried out on 27.04.2023 by the representative of
DPCC, MCD, and DDA. Applicant was also present during the inspection.
Copy of the joint inspection report dated 27.04.2023 is enclosed herewith as
ANNEXURE-1(Colly).
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4. During the inspection it was observed that: }

¢ The representative of DDA informed that plot No. 4, DDA Building
falls under Laxmi Nagar District Centre which has commercial land
use as per Zonal Development Plan.

® The possession of parking site (Cluster laxmi Nagar) showing Plot
No. 4, DDA Building Nirman Vihar showing basement Plot No 4,
Nirman Vihar(Laxmi Nagar) and in Plot No.5 & 9, Pragati Mall near
Nirman Vihar metro station vide letter no AC/RPC/MCD/2023/D-
1738 dated 11.01.2023 has been allotted by MCD to M/s. Monty, C-
3/31, Block-C. Nand Nagri, Delhi-110093 to “Parking Contractor”
for operation of temporary surface parking to operate the same w.e.f
12.01.2023 for a period of 3 years & extendable for 2 years subjected
to satisfactory performance of firm.

e As observed by the Joint Committee during inspection, fencing
behind designated parking space was found partially broken,
however no encroachment was observed and dumping of old
furniture and dry leaves were found behind designated parking space.

e It is also submitted that DDA has also been directed to repair the
broken fence as observed by the Committee and to clean the site.
Copy of the letter is enclosed as ANNEXURE 2.

e MCD has been directed vide letter dated 27.04.2023 to ensure that

parking contractor shall not cause any kind of encroachment. An
Action Taken Report in this regard to be submitted within 10 days
with photographs. Copy of letter is enclosed as ANNEXURE 3.

e As informed by applicant, Sh. Ashok Kumar Gupta, the area in
question is green area which currently in possession of DDA,
however as informed by DDA officials the said land is part of
integrated scheme of Laxmi Nagar District Centre, land use of which

1s commercial.
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5. It is therefore requested to this Hon’ble Tribunal that the present status

report may kindly be taken on record.

Sr. Environmental Engineer

Delhi
Dated ©l May, 2023
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Joint Committa Inspection Report _/, 1 syyre- ) ([o//y

In compliance of Hon'ble NGT order dated 06.04.2023in OA no0.267/2023 in the matter
of "Ashok Kumar Gupta &Ors Vs Ministry of Housing and Urban Affairs & Anr", a Joint
Committee comprising of officials of DPCC, Municipal Corporation of Delhi (MCD) and Delhi
Development Authority (DDA) visited the site as mentioned in the said order on 27.04.2023
and following observations were made:

e All the members/ representatives of Joint Committee constituted by Hon’ble NGT in its
above order reached at site at scheduled date & time on 27.04.2023. Applicant Sh.
Ashok Kumar Gupta (RWA President) is also present during the inspection. Attendance
sheet is enclosed herewith.

e As per information provided by DDA, plot No. 4, DDA Building falls under Laxmi Nagar
District Centre which has commercial land use as per Zonal Development Plan of
Master Plan of Delhi-2021 (copy enclosed).

e The possession of parking site (Cluster laxmi Nagar) showing Plot No. 4, DDA Building
Nirman Vihar showing basement Plot No.4, Nirman Vihar(Laxmi Nagar) and in Plot No.5
& 9, Pragati Mall near Nirman Vihar metro station vide letter no AC/RPC/MCD/2023/D-
1738 dated 11.01.2023 has been allotted by MCD to M/s. Monty, C-3,/31, Block-C,
Nand Nagri, Delhi-110093, Parking Contractor for operation of temporary surface
parking to operate the same w.e.f 12.01.2023 for a period of 3 years & extendable for 2
years subjected to satisfactory performance of firm (copy of letter enclosed).

e As observed by the Joint Committee during inspection, fencing behind designated
parking space was found partially broken, however no encroachment was observed.
The parking area will be temporarily demarcated & thereafter broken fencing will be
repaired by DDA (photographs taken during inspection enclosed) and MCD to ensure
that parking contractor may not cause any kind of encroachment.

o As informed by applicant, Sh. Ashok Kumar Gupta, the area in question is green area
which currently in possession of DDA, however as informed by DDA officials the said
land is part of integrated scheme of Laxmi Nagar District Centre, land use of which is
commercial.

e The committee has observed that at present there is dry garbage, some broken
furniture, fell leaves from surrounding trees etc in the space & in meeting the Joint
Committee has asked DDA officials to clear the space within 10 days from joint
inspection (i.e 27.04.2023) and photographs of the same will be provided to the Joint

Committee.
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#, | MUNICIPAL CORPOTATION OF DELEI .
OFFICE OF THE ASSISTANT COMMISSIONER 7;‘}: -
REMUNRATIVE PROJECT CELL DEPARTMENT Azadi
} (25T Floor), Civic Centre, New Delhi-110002 Aityahotsay
“No.AC/RPC/MCD/2023/D- |328 Dated: //.01.2023

Sub:- Possession of parking site at (Cluster Laxmi Nagar) showing Plot No. 4’;%:::
Building, Nirman Vihar, Showing Basement Plot No. 4, DDA Building, Nirman ¥
{Laxmi Nagar) and In Plot No. 5 & 9, Pragati Mall Near Nirman Vihar Metro Station.

In reference to the above cited subject, it is to inform you that in pursuance to the
offer letter No. AC/RPC/MCD/2022/D-1504 dated 15.12.2022 (NIT 907 dated
27.05.2022) You were declared as H-1 bidder and above mentioned letter was issu'ed to
you and the same was accepted by you. Now, you are hereby allotted the parking sﬁe‘ at
{Cluster Laxmi Nagar) showing Plot No. 4, DDA Building, Nirman Vihar, Showing
Basement Plot No. 4, DDA Building, Nirman Vihar (Laxmi Nagar) and In Plot No. 5 &
9, Pragati Mall Near Nirman Vihar Metro Station @ MLF Rs. 11,56,000/- aild the
competent authority is pleased to allow you to operate the same w.e.f. ,}.’2..-,9.}.:.‘.1.?.51, for
the period of three years and further extendable to another period of two years subject to
satisfactory performaice of the firm and as decided by the Competent Authority on the
terms and conditions/Guidelines as agreed upon & affidavit (Annexure-15 of Terms &

Conditions) submitted by you.

’
Assistant Jéfgﬁi‘%ssiongr
(RP Cell}/MICD
M/s Monty
C-3/31, Block-C,
Nand Nagari, Delhi-110093.
Email Id:- monty0774@gmail.com

Copy for information and necessary action to:-

Deputy Commissioner Police (Concerned).
Asstt. Commissioner (South Zone).
ACP/Traffic (Concerned).

SHO (Concerned).

G8 Clerk, RPC

Lk o e

Handed Over ‘ Taken Over full & Vacant Possession

YR platy

Signature . Nahe & Slenatice of _ .
Place : Delhi gn auﬂmné?z ;\:uegzo‘

C-3/31, Block-C, Nand Nagari,
Delhi-1100835.
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New Delhi, Delhi, India

14/6, East Guru Angad Nagar, Swasthya Vihar, N
Delhi 110092, India

Lat 28.63922°

Long 77.2846°

27/04/23 11:09 AM GMT +05:30
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e DELHI POLLUTION CONTROL COMMITTEE
DPCC DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI) \ '; I-lFE
ST 5TH FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6 \
A 4 visitus at: http://dpcc.delhigovtnic.in E},ﬁffgé%i%
F.No. DPCC/CMC-I/ NGT/OA No. 267/2023/ & Y Dated. ,17/‘9 9/
<2
To,
The Executive Engineer, i eXYrE +2 .-
EMD-5, e .

Delhi Development Authority,
Taj Enclave Road, Geeta Colony,
Delhi-110031

Subject: Regarding compliance w.r.t observations made during inspection by Joint
Committee dated 27.04.2023.

Sir,

In compliance of Hon’ble NGT order dated 06.04.2023in OA n0.267/2023 in the matter of "Ashok
Kumar Gupta & Ors Vs Ministry of Housing and Urban Affairs &Anr", a Joint Committee
comprising of officials of DPCC, Municipal Corporation of Delhi (MCD) and Delhi Development
Authority (DDA) visited the site at parking DDA Building at Plot No.4 Laxmi Nagar District
Centre, as mentioned in the said order on 27.04.2023 and following observations were made:

e As observed by the Joint Committee during inspection, fencing behind designated parking
space was found partially broken, however no encroachment was observed. As informed by
DDA officials in the Joint Committee, the parking area will be temporarily demarcated &
thereafter broken fencing will be repaired by DDA.

e The committee has observed that at present there is dry garbage, some broken furniture, fell
leaves from surrounding trees etc in the space & in meeting the Joint Committee has asked
DDA officials to clear the space within 10 days from joint inspection (i.e 27.04.2023) and
photographs of the same will be provided to the Joint Committee, to which they have
agreed

Now therefore, you are hereby directed to clean the space (i.e dry garbage, some broken furniture,
fell leaves from surrounding trees etc) and submit the Action Taken Report along with photographs
within 10 days of date of issuing letter to DPCC.

You are also directed to repair the broken fencing behind the designated parking space and also
submit the Action Taken Report along with photographs within 30 days of date of issuing letter to
DPCLC.

Yours sincerely,




2 3 By Speed po.@

DELHI POLLUTION CONTROL COMMITTEE
DPCC DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI) \"; I.II:E
%‘ 5TH FLOO[.{, -ISBT BUILDING, KASHM.ERE G{l"l"E, DELHI-6 \ et Fo
A [/ d visit us at: http://dpcc.delhigovt.nic.in Enwronmen
F.No. DPCC/CMC-I/ NGT/OA No. 267/2023/ ¢ ¢— Dated. 27 / ol }’2
-
To,
The Admin Officer, ﬂwn ey ve -5
R.P Cell, MCD,

25" Floor, Dr. S.P Mukherjee,
Civic Centre, Minto Road,
Delhi-110002

Subject: Regarding compliance w.r.t observations made during inspection by Joint
Committee dated 27.04.2023.

Sir,

In compliance of Hon’ble NGT order dated 06.04.2023in OA n0.267/2023 in the matter of "Ashok
Kumar Gupta & Ors Vs Ministry of Housing and Urban Affairs &Anr", a Joint Committee
comprising of officials of DPCC, Municipal Corporation of Delhi (MCD) and Delhi Development
Authority (DDA) visited the site at parking DDA Building at Plot No.4 Laxmi Nagar District
Centre, as mentioned in the said order on 27.04.2023 and following observations were made:

e As observed by the Joint Committee during inspection, fencing behind designated parking
space was found partially broken, however no encroachment was observed. As informed by
DDA officials in the Joint Committee, the parking area will be temporarily demarcated &
thereafter broken fencing will be repaired by DDA.

Now therefore, you are hereby directed to ensure that parking contractor may not cause any kind of
encroachment and submit the Action Taken Report along with photographs within 10 days of date
of issuing letter to DPCC.

Yours sincerely,

L,
Ajeeta Aggrawal
Incharge, CMC-1




	Page 1
	Page 2
	Page 3
	Page 4
	Page 5
	Page 6
	Page 7
	Page 8
	Page 9
	Page 10
	Page 11
	Page 12
	Page 13
	Page 14
	Page 15
	Page 16
	Page 17
	Page 18
	Page 19

